RESERVE BANK OF INDIA

www.rbi.org.in
DPSS.CO.OD.No. 3420/06.06.003/ 2016-17 June 08, 2017

The Chairman and Managing Director / Chief Executive Officers
All Scheduled Commercial Banks including RRBs /

Urban Co-operative Banks / State Co-operative Banks /

District Central Co-operative Banks

Madam/Dear Sir,

Mobile Banking transactions in India - Reporting of Data

A reference is invited to our “Master Circular — Mobile Banking transactions in India — Operative
Guidelines for Banks" dated July 01, 2016 and our email dated May 02, 2017 seeking clarification on
the details of the type/nature of transactions that are included in the monthly mobile banking returns
submitted by entities.

2. It was observed that few banks were also including the data from their corporate segment wherein
the payment transaction is initiated through other channels (file upload, host-to-host connectivity etc.)
and only the authorisation for payment is done using the mobile phone.

3. In order to bring consistency in the data reported, it is advised that banks shall report only the
following in the mobile banking return
e Transactions that are initiated, authorised and completed using channels such as SMS,
USSD and application (including bank’s mobile banking applications, UPI, BHIM, USSD app
etc.).

4. It is further advised that the following types of transactions should not be included
¢ Internet banking transactions done using mobile browsers or through internet banking
applications operating on mobile phones
o Corporate segment transactions wherein the payment transaction is initiated through other
channels (file upload, host-to-host connectivity etc.)
e Transactions undertaken using Mobile Wallet

5. The revised format for reporting the data effective from the month of July 2017, to Reserve Bank is
enclosed. Banks that have not commenced operations are advised to furnish a ‘NIL' return. As per
the regular practice, the returns should be submitted to osddpssco@rbi.org.in and
snehatambe(@rbi.org.in by the 7th of the next month. (i.e. July 2017 mobile banking return should be
submitted by August 07, 2017)

6. This directive is issued under Section 12 read with Section 19 of Payment and Settlement Systems
Act 2007. Non-compliance with the instructions will be liable to penal action.

Yours faithfully

s ol —
(Nilima Ramteke)
General Manager

Encl: as above
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